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L. L C. Reuse IouUdilI.. LOIIDB 

264,. Silri H. C. u.. .. Reddy 
Shri P. R. Chllkravertl 

Will the Minister of Finance be 
pleaaed to refer to the reply given to the 
SlatTed QurestiOO No. 1,,00 on the 28th 
April, 1966 IIIld state : 

(al the further progress mode with 
repqI to the i8lue of loans for the con-
strUction of houses 

(b) whether it is a fact that the scheme 
is very narrow in scope and is hedged 
in by too many conditions; and 

(c) whether there is a proposal to 
liberalise the scheme and make it appli-
cab Ie to rural areas also ? 

The Minister of Fin:mce (Shri 
Sachindra Chaudhuri) : (al A sum 
of R.. 52 lakhs has been given for con-
struction of houses from 1 st March, 
1966 to 31St May, 1966. 

(b) No, ~ir. 

(c) No, Sir. 

Irriaation Potential in dirferent 
States 

,,6so. Shri H. C. Liltla Reddy. : 
Shri P. R. Chakraverti 

Will the Mini.ter of Irrieatio ... oj 

Power be pleased to ,tate : 

(a) the percentage of irrigation poten-
tial created in the different States so far; 
and 

(b) the reasons for the imbalanceo aad 
the steps proposed to be taken by Gov-
ernment to remove the same ? 

The MiDi.ter of Irritratina _d 
Power (Shri Fakhruddill. Ahmed) : 
(a) and (b). A ,tatement containing 
the requisite information is laid on the 
Table of the House. [Placei;" lil>r/ITY. 
S •• No. LT- 6818/66] 

UNICEF P .. IOI o. Family Plaaaiac 

2651. Shri IUndar La! : 
Shri Viah_ Nath P_dey 
Shri M. L. Ihrivedl 
8hri Subodll HaaHa : 
Shri S. C. Sa_ta I 

Shri Bhapat Jha A2a4 

Will the Minister of H .... th aDd. Fa-
mily PlaDBiBg be pleased to state : 

(8) whether it is a fact that UNICEF 
has Bet up a panel {or study India's plea 




